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IN THE CENTRAL ADVOINISTRATIVE TRI“U\TATa HYDERABnD RFENCH .;T' HYDEP\ABAD
s 2
X /93

Date of Ordger: 6/7-93

OoA.NO‘

-~

Between:
w

1. Divisional Failway Mznager, (IG)
Soutn Central Rzilway, Secunderabzd,

2. Permonent "oy Inc-cctor (Zon)
S$.C.Rly, Secunderabad.
3. Chiefl Signa)] Inspector,

Slgnal & Telecommunication Department,
S.C,.Rly, Secunderabad.

. Applicarts.
and
1. pNeaa Sion -
c. rresiqing Orticer, Labour Court,
Narayanaguda, A.P,Hyderabad,
. Respoundents.

Fer the ApplicantsL Mr.N.I:.Devraj, SC for Rlys, |

k!

For the Respondents: ‘ -a

CORAM 3
THE HONT'BLE M, JUSTICE V.NEZALAIRI FPAOQ : VICE CHATRMAN
- THE HOWTBELE MR.P.T.TIKUVENGADAR ¢ NMEMBEr. (ADM }

The Tribunal made the following Order:—

Admit The operation of the order dated 11—3-92
R4 L/ed 1E buspenaed until further orders.
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- Issue notice to the Respondents,

Post the case on 6,9,93,
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1. The Divisional Railway lianager (B, G) s, C Rly, Secunderabad

», The Permanent way Inspector (Con) S.C.Rly.".Secunderabad. _
3. The Chief Signal Inspector, Signal & Telegommunicatimn . — - — - -
-, tile-plégiaing Otficer, Labour-Court, Naravanaguda, Hyderabad.

5. éne copy to ir. N R DevraJ, SC for Rlys. CAL.Iyd.

6. One copyto Mr. .o : N
7. One spare copy. )
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IN THE CENTRAL FDMINISTRATIVE TRIBUNAL
HYDERABAD BENCE AT HYDERABAD

THE HON'BLE MR,JUSTICE V.NEELADRI RAC .
!‘&NU e N ALl R L LI

.B.GORTY : MEMBER(AD)

THE HON'BLE MK.

AND
THE HOM'BLE MR.T\CHAMDRASEKHAR REDLY
MEMBER(J)
AND )

LHIS HUNTBLE MR, P oL e LLEUVANGALIAN UL A7
&/7/ :
Dated : - -19¢3 :

ER/JUBGMENTT f

in
o s e & 2l4n.
Tehrilos - —{W.p. —)

Admitted and Interim directions
issued

Allo&ed

Dispobed of with directions






